INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 04-MAY-2026 (MONDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR0?2

Srl | Appeal Number A:::'rt' Assessee Name Remarks

1 |ITA 862/AHD/2025| 2018-19 |[D] VADODARA MUNICIPAL CORPORATION

2 | 100/ i 12025 | 202021 |[A]M 3 SOLANKI

5 | a4 i 12025 | 201415 | [A] TULST INFRASTRUCTURE
qr il /2025 | 202223 |[A] DEVNANDAN BUILDCON

5 | yigm i /2025 | 201213 | [A] HARDIK KISHANBHAT NAYAK
] - ;;‘E‘) /2025 | 202021 |[D] M J SOLANKI

7 |ITA 983/AHD/2026 APPE%;BLE [A] SANSKAR CLUB

8 [ITA 984/AHD/2026|,,, O . | [A] SANSKAR CLUB

ITA NOT

9 | 1010/AHD/2026 |APPLICABLE| [A] SHREE RAMKRUSHNA MANDIR TRUST
10 1019/;01\;?)/2026 2020-21 |[D] LIMBASI KELVANI MANDAL

1 1025/;3?3/2025 2026-2027 | [A] SAMAJIK SURAKSHA KOVADIA TRUST
12 1039/;5&)/2025 2013-14 | [D] JALAMSINGH BALUBHAI BARAD

13 1040/,5?)/2025 2012-13 | [D] JANAKBA JALAMSINGH BARAD

14 1041/&%},2026 2012-13 | [D] ANIRUDHSINGH JALAMSINGH BARAD
15 1042/#1;?)/2026 2013-14 | [D] PRASHANTSINGH JALAMSINGH BARAD

ekl
Assistant Registrarf

30-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

IN COURT ROOM 2

BENCH FOR 05-MAY-2026 (TUESDAY)

Srl | Appeal Number A\s,::'rt' Assessee Name Remarks
L | gy e /2024 | 202021 |[A] CRYSTAL QUINONE PRIVATE LIMITED

J j— e /2024 | 2015-16 | [D] JAS INFRA SPACE PVT. LTD

3 |ITA236/AHD/2025| NA | [A] KEVAL GHYAN SEVA NIKETAN TRUST

4| 2us8 ;L’; /2025 | 2017-18 | [A] HEMABEN YOGESHBHAI PATEL

F| s i /2025 | NA | [A] WISDOM EDUCATION AND WELFARE TRUST
6| /ﬂi(gfz)gzs 2013-14 | [A] KISHOR CHANDIRAM ASNANI

7| . ;,E\L(gfz)gz s | 2013-14 [[A] PRITI KISHORE ASNANI

8| . /iTH(g/S;?gze 2018-19 | [D] DIVYA TUSHAR MANGHRANI

9 [ITA 313/AHD/2026| 2020-21 |[A] SINDH CO. OP. CREIDT SOCIETY LIMITED
10 [ITA 325/AHD/2026| 2020-21 |[A] SANTKUMAR RAMKRIPAL SHRIVASTAVA

11 [ITA 326/AHD/2026| 2021-22 |[A] SANTKUMAR RAMKRIPAL SHRIVASTAVA

12 (ITA 344/AHD/2026| 2021-22 | [A] ASHOK RAMANLAL TAMBOLL

13 [ITA 576/AHD/2026 2011-12 |[A] MOTA GOPNATH MAHANJ NI JAGYA

AssistaZt Reg‘.%tra

30-Apr-202




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Sr

Assmt.

Vit Assessee Name Remarks

Appeal Number

ITA 497/AHD/2024| 2012-13 |[A] BLUERAY TRADING PVT. LIMITED

IT(SS)A

113/AHD/2025 | 201213 |[A] AXIOMATIC ITECH PRIVATE LIMITED

ITA 290/AHD/2025| 2013-14 |[D] VIKRAMSINH VAGHELA

ITA 525/AHD/2025| 2012-13 |[A] DAXABEN N. PATEL

ITA

2576/AHD/2025 | 2016-17 | [A] SETU INFRACON

ITA 73/AHD/2026 | 2016-2017 | [A] SAPNA SUDEEP BOHRA

ITA 482/AHD/2026( 2017-18 |[A] AAYUSH AKIN AMIN

ITA 489/AHD/2026( 2018-19 |[D] PREMAL GANDHI

CO 19/AHD/2026 | 2018-19 |[A] PREMAL GANDHI

10

ITA 508/AHD/2026| 2017-18 |[[A] JYOTSNA RANCHHODBHAI PATEL

11

ITA 517/AHD/2026| 2011-12 [[A] BHAVNA POULTRY FARM

12 |ITA 521/AHD/2026| 2020-21 |[A] KAMLESHBHAI BABUBHAI PATEL
13 (ITA 539/AHD/2026 % [A] NAVIIVAN EDUCATION AND CHARITABLE TRUST
14 |ITA 565/AHD/2026 = [A] SHREE MUNDRA LOHANA MAHAJAN

fb%ta%t-ﬁoégxtrar

30-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 07-MAY-2026 (THURSDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Assmt.

M Assessee Name Remarks

Srl | Appeal Number

ITA

1460/AHD/2024 | 2016-17 | [A] NALINKANT K.TEWAR(HUF)

2 | ITA 36/AHD/2025 | 2011-12 |[A] PUNDRIK RAVINDRABHAI TRIVEDI

3 |ITA 37/AHD/2025 | 2012-13 |[A] PUNDRIK RAVINDRABHAI TRIVEDI

4 | ITA 38/AHD/2025 | 2017-18 |[A] PUNDRIK RAVINDRABHAI TRIVEDI

5 |ITA 39/AHD/2025 | 2017-18 |[A] PUNDRIK RAVINDRABHAI TRIVEDI

6 |ITA 155/AHD/2025| 2016-17 |[A] PUNDRIK RAVINDRABHAI TRIVEDI

ITA
7 1891/AHD/2025 | 2017-18 [[A] BHAVIN JAYENDRAKUMAR SONI
ITA
8 2014/AHD/2025 | 2023-24 | [D] ARVIND FASHIONS LIMITED

ity

30-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 04-MAY-2026 (MONDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Srl | Appeal Number A‘s':::‘t. Assessee Name Remarks

1 A ntaa01s | [AT NAMRATA. SHATLESHRUMAR TERAIYA
19/AHD/2026

2 ISR 2015-2016 | [A] NAMRATA SHATLESHKUMAR TERAIYA
20/AHD/2026

3 TSI | 2016-2017 | [A] NAMRATA SHATLESHKUMAR TERAIYA
21/AHD/2026

4 AOSIA 1 2017-2018 | [A] NAMRATA SHAILESHKUMAR TERALYA
22/AHD/2026

5 HOSIA | 2018-2019 | [A] NAMRATA SHATLESHKUMAR TERAIYA
23/AHD/2026

6 AOSIA - 2014-2015 | [A] KSHITLI SHAILESHKUMAR TERAIYA
24/AHD/2026

7 WSSIA 26152016 | [A] KSHITLY SHAILESHKUMAR TERAIYA
25/AHD/2026

8 S8 it | ) eI sEATESHROMAR TERAIYA
26/AHD/2026

9 S |1 2017-2018 | [A] KSHITD SHAILESHKUMAR TERAIYA
27/AHD/2026

10 AOSIA | 2018-2019 | [A] KSHITD SHAILESHKUMAR TERAIYA
28/AHD/2026

11| Lo ODA 120192020 | [A] KSHITD SHAILESHKUMAR TERAIYA
29/AHD/2026

12 A9 12020-2021 | [A] KSHITD SHATLESHKUMAR TERAIYA
30/AHD/2026

A

13 | 1020/aHD/2026 | 202223 |[A] MAHALAXMI WIREDRAWINGS PRIVATE LIMITED

14 |ITA 918/AHD/2026| 2020-21 | [A] MAHALAXMI WIREDRAWINGS PRIVATE LIMITED

15 |ITA 930/AHD/2026|  NA | [A] SHREE RAVIPARVATI HIRAMANI CHARITABLE TRUST

16 |ITA 931/AHD/2026|  NA | [A] SHREE RAVIPARVATI HIRAMANI CHARTTABLE TRUST

17 |ITA 941/AHD/2026| 2017-18 |[D] SANGHI INDUSTRIES LIMITED

18 [ITA 947/AHD/2026|  NA | [A] GACL FOUNDATION TRUST

- L f
rgagz;ﬁt Registran

30-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Sr|

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
2583/AHD/2025

2014-15

[D] RAJENDRAPRASAD RAMESHKUMAR

ITA
2584/AHD/2025

2016-17

[D] RAJENDRAPRASAD RAMESHKUMAR

ITA
2585/AHD/2025

2017-18

[D] RAJENDRAPRASAD RAMESHKUMAR

ITA 892/AHD/2026

2016-2017

[A] YOGESH SHIVJIBHAI PATEL

ITA 893/AHD/2026

2017-18

[A] YOGESH SHIVJIBHAI PATEL

ITA 894/AHD/2026

2017-2018

[A] YOGESHBHAI SHIVJIBHAI PATEL

ITA 895/AHD/2026

2018-19

[A] YOGESH SHIVJIBHAI PATEL

ITA 953/AHD/2026

2014-15

[A] SAVAN KESHAVLAL PRAJAPATI

ITA 954/AHD/2026

2015-16

[A] SAVAN KESHAVLAL PRAJAPATI

10

ITA 955/AHD/2026

2016-17

[A] SAVAN KESHAVLAL PRAJAPATI

11

ITA 965/AHD/2026

2014-15

[A] SHELTER PHARMA LIMITED

12

ITA 970/AHD/2026

NA

[A] UDHNA ACADEMY EDUCATION TRUST

13

ITA 971/AHD/2026

NA

[A] UDHNA ACADEMY EDUCATION TRUST

14

ITA 979/AHD/2026

NA

[A] PRARTHANA FOUNDATION CHARITABLE TRUST

15

ITA 980/AHD/2026

NA

[A] PRARTHANA FOUNDATION CHARITABLE TRUST

Assisa%?Registra

30-Apr-202




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Assmt.

—— Assessee Name Remarks

Srl | Appeal Number

1 |ITA 378/AHD/2026| 2023-24 |[D] MUSTUFAMIYAN HUSSENMIYAN SHAIKH

2 |ITA 399/AHD/2026| 2021-22 |[D] MOHAMMADANAS FARIDMIYAN SHAIKH

3 |ITA 405/AHD/2026( 2019-20 |[D] DHAVAL ENGITECH PRIVATE LIMITED

4 |ITA 985/AHD/2026| 2026-27 |[A] BHAGWAN MAHAVIR EDUCATION FOUNDATION

Not

5 (ITA 998/AHD/2026 Applicable

[A] SUBHADRABEN PRATAPSINH CHARITABLE TRUST .

6 | CO 15/AHD/2026 | 2019-20 [[A] DHAVAL ENGITECH PRIVATE LIMITED

ITA [A] STATE BANK OF INDIA CURRENCY ADMINISTRATION CELL

7| 1011/AHD/2026 | 2%16"17 |GANDHINAGAR |

) ITA 201314 | [A] NASEEMA ABDULRAUF VEKARIYA LH OF ABDULRAUF
1028/AHD/2026 MIANAHMED VEKARIYA

. ITA 201415 | [A] NASEEMA ABDULRAUF VEKARIYA LH OF ABDULRAUF
1029/AHD/2026 MIANAHMED VEKARIYA

" A 201516 | [A] NASEEMA ABDULRAUF VEKARIYA LH OF ABDULRAUF
1030/AHD/2026 MIANAHMED VEKARIYA

= ITA >016.1 |[A] NASEEMA ABDULRAUF VEKARIYA LH OF ABDULRAUF
1031/AHD/2026 MIANAHMED VEKARIYA

= ITA 201716 | [A] NASEEMA ABDULRAUF VEKARIVA LH OF ABDULRAUF
1032/AHD/2026 MIANAHMED VEKARIYA

13| yyaey ﬂ[“) 12026 | 2017-18 | [A] STATE BANK OF INDIA BHAVNAGAR BRANCH

14 i 2016-17 | [A] MANISHKUMAR HANSRAJBHAI VAGHASTYA

2682/AHD/2025

nt Registrar
30-Apr-2026|

f;S;:;Hk




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 07-MAY-2026 (THURSDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Assmt.

Year Assessee Name Remarks

Sr

Appeal Number

1 | CO 45/AHD/2024 | 2019-20 |[[A] AMRUTBHAI BABALDAS PATEL

2 | CO 46/AHD/2024 | 2020-21 |[A] AMRUTBHAI BABALDAS PATEL

3 | CO 47/AHD/2024 | 2019-20 |[A] ALAP SOMABHAI PATEL

4 | CO 48/AHD/2024 | 2020-21 |[A] ALAP SOMABHAI PATEL

5 | CO 49/AHD/2024 | 2019-20 |[A] DAHIBEN SOMABHAI PATEL

6 | CO 50/AHD/2024 | 2020-21 |[A] DAHIBEN SOMABHAI PATEL

7 | CO 51/AHD/2024 | 2019-20 |[A] NIMA SOMABHAI PATEL

8 | CO 52/AHD/2024 | 2020-21 |[A] NIMA SOMABHAI PATEL

9 | CO 53/AHD/2024 | 2019-20 |[A] GORDHANBHAI BABALDAS PATEL

10 | CO 54/AHD/2024 | 2020-21 |[A] GORDHANBHAI BABALDAS PATEL

11 | CO 55/AHD/2024 | 2019-20 |[A] MITA SANJAY SHETH

12 | CO 56/AHD/2024 | 2020-21 |[A] MITA SANJAY SHETH

IT(SS)A )
13| 106/AHD/2024 | 2019-20 |[A] MITA SANJAY SHETH
IT(SS)A ]
14 107/AHD/2024 | 2021-22 | [A] AMRUTBHAI BABALDAS PATEL
IT(SS)A ]
151 108 /AHD/2024 | 2021-22 | [A] ALAP SOMABHAI PATEL
IT(SS)A ]
16 | 157/AHD/2024 | 2019-20 | [D] MITA SANJAY SHETH
IT(SS)A ]
17| 158/AHD/2024 | 2020-21 |[D]MITA SANJAY SHETH
. el 2019-20 | [D] AMRUTBHAI BABALDAS PATEL (E-FILING)
159/AHD/2024
19 A 2020-21 | [D] AMRUTBHAI BABALDAS PATEL (E-FILING)
160/AHD/2024
IT(SS)A ]
200 461 /AHD/2024 | 2020-21 | [D] AMATHABHAI BABABHAI PATEL
21 o 2020-21 |[D] CHANDUBHAI BABALDAS PATEL
162/AHD/2024
IT(SS)A -
22| y63/AHD/2024 | 2019-20 | [D] ALAP SOMABHAJL PATEL
23 IT(SS)A 2020-21 | [D] ALAP SOMABHAI PATEL

164/AHD/2024




CAUSE LIST OF C BENCH FOR 07-MAY-2026 (THURSDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 3
CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03
Srl | Appeal Number A$Z:1rt' Assessee Name Remarks
94| o JTNEOIA 2020-21 | [D] JANKHITBHAI CHANDUBHAI PRAJAPATI
166/AHD/2024
IT(SS)A ]
25| Le7maonoza | 202021 | D] KANATYALAL GANGARAM PUIARA
a5 . JTESSA 2020-21 | [D] NITIN PURUSHOTTAMDAS PRAJAPATI
168/AHD/2024
7| ATCSA 2019-20 | [D] DAHIBEN SOMABHAI PATEL (E-FILING)
169/AHD/2024
28| . IT(SSA 2020-21 |[D] DAHIBEN SOMABHAI PATEL (E-FILING)
170/AHD/2024
99 | .o ATESIA 2019-20 | [D] NIMA SOMABHAI PATEL (E-FILING)
171/AHD/2024
30 IT{53)A 2020-21 | [D] NIMA SOMABHAI PATEL (E-FILING)
172/AHD/2024
31 ATEB)A 2019-20 | [D] GORDHANBHAI BABALDAS PATEL (E-FILING)
173/AHD/2024
32| . JTESA 2020-21 |[D] GORDHANBHAI BABALDAS PATEL (E-FILING)
174/AHD/2024
33 IT(SS)A 2020-21 | [D] JANAK JANKI INFRASTRUCTURE LLP
178/AHD/2024
IT(SS)A ]
34| Lyo/mini024 | 201920 | [D] SONAL RAJESH KHANDWALA
IT(SS)A ]
35| 1go/miorooza | 2020-21 | [D] SONAL RAJESH KHANDWALA
ITA
36 | 1100/AtD/2025 | 2017-18 |[D] YOTIRMAY JEWELS PRIVATE LIMITED
37 |ITA 537/AHD/2025| 2015-16 |[A] SHREE BHUNAKARAM TRADINVEST PRIVATE LIMITED
38 |ITA 538/AHD/2025| 2015-16 |[A] SHREE BHUNAKARAM TRADINVEST PRIVATE LIMITED
39 |ITA 539/AHD/2025| 2016-17 |[A] SHREE BHUNAKARAM TRADINVEST PRIVATE LIMITED
40 | ITA 66/AHD/2024 | 2012-13 | [A] KANGIBHAI NAGAJIBHAI MAKWANA
[ D] BAGHBAN PACKAGING PRIVATE LIMITED (NOW KNOWN AS
41 |ITA 900/AHD/2025] 2016-17 3117 GpAN PACKAGING LLP) (E-FILING)
42 |ITA 902/AHD/2025| 2018-19 |[D] BAGHBAN PACKAGING LLP (E-FILING)
43 |ITA 903/AHD/2025| 2020-21 |[D] BAGHBAN PACKAGING LLP (E-FILING)
44 [ITA 953/AHD/2025| 2015-16 |[D] SHREE BHUVNAKARAM TRADINVEST PVT. LTD. (E-FILING)
: C’-#c,a )
Assistant .&}gfstrar

30-Apr-2026
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NCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

-—— e ey A e A

CAUSE LIST OF PART HEARD MATTERS,

FOR 04-MAY-2026 (MONDAY)

BEFORE DR. BRR KUMAR, VICE PRESIDENT
AND MS. SUCHITRA KAMBLE, JUDICIAL MEMBER

PART HEARD MATTERS

Srl| Appeal Number | Assmt. Year |[Assessee Bench |Remarks
1 [ITA|2376|AHD|2025| 2015-16 |[D] PATEL INFRASTRUCTURE 5]

2 |ITA|2377|AHD|2025| 2016-17 |[D] PATEL INFRASTRUCTURE LIMITED C

3 |ITA|2378|AHD|2025| 2018-19 |[D] PATEL INFRASTRUCTURE LIMITED €

4 (ITA|2379|AHD|2025| 2020-21 |[D] PATEL INFRASTRUCTURE LIMITED G

ST A L
Ha =i mimtuﬂdﬁ.D
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,

FOR 06-MAY-2026 (WEDNESDAY)

BEFORE DR. BRR KUMAR, VICE PRESIDENT

AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

PART HEARD MATTERS

Srl| Appeal Number Assmt. Year |Assessee Bench |[Remarks
1 |IT(SS)A|129|AHD|2024|  2020-21  |[A] VIRENDRA AMRUTBHAI PATEL C

2 |IT(SS)A[132|AHD[2024|  2019-20  [[A] VIRENDRA AMRUTBHAI PATEL C

3 |IT(SS)A|133 |AHD|2024|  2019-20  |[A] SILVA VIRENDRA PATEL c

4 |IT(SS)A|135|AHD|2024|  2020-21 [D] VIRENDRA AMRUTBHAI PATEL €

5 |IT(SS)A[176 |AHD|2024|  2019-20  |[D] SILVABEN VIRENDRABHAI PATEL C E-Filing

CLARIFICATION MATTERS

Srl| Appeal Number |[Assmt. Year |Assessee Bench |Remarks
1 |ITA|117|AHD|2023 2018-19 [A] GUJARAT MARITIME BOARD C

2 |ITA|118|AHD|2023 2019-20 [A] GUJARAT MARITIME BOARD C

3 |ITA|211|AHD|2023 2018-19 [D] GUJARAT MARITIME BOARD C

4 |ITA|212|AHD|2023 2019-20 [D] GUJARAT MARITIME BOARD C

5 [ITA[440 AHD|2022 2017-18 [A] GUJARAT MARITIME BOARD C

6 |ITA|561|AHD(2022 2017-18 [D] GUJARAT MARITIME BOARD C




NCOME T PPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 04-MAY-2026 (MONDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Assmt.

Yiar Assessee Name Remarks

Srl | Appeal Number

ITA

1401/AHD/2018 2013-14 | [A] SHRI RAJESH JAGANNATH PUROHIT

2 |ITA 885/AHD/2019 | 2014-15 | [A] SUN PHARMACEUTICALS INDUSTRIES LIMITED

3 |ITA 969/AHD/2019 | 2014-15 |[D] SUN PHARMACEUTICALS INDUSTRIES LIMITED

4 [ITA 831/AHD/2025| 2015-16 |[[A] SUN PHARMACEUTICAL INDUSTRIES LIMITED

> |ITA936/AHD/2025 | 2015-16 |[D] SUN PHARMACEUTICAL INDUSTRIES LIMITED

6 |ITA 832/AHD/2025| 2016-17 |[A] SUN PHARMACEUTICAL INDUSTRIES LIMITED

7 |ITA 957/AHD/2025| 2016-17 |[D] SUN PHARMACEUTICAL INDUSTRIES LIMITED

8 | oy ] /2024 | 2016-17 | [A] SUN PHARMA LABORATORIES LIMITED
9 | soaa i /2024 | 2016-17 | [D] SUN PHARMA LABORATORIES LIMITED
0] gy A”H‘g /2024 | 2017-18 | [A] SUN PHARMA LABORATORIES LTD.

) i /2024 | 2017-18 | [D] SUN PHARMA LABORATORIES LIMITED

12 | ITA 347/AHD/2022 | 2018-19 |[A] HAZIRA PORT PRIVATE LIMITED

13 |ITA 393/AHD/2023 | 2018-19 |[A] Z2YDUS LIFESCIENCES LTD.

14 |ITA 626/AHD/2025 | 2020-21 |[A] ZYDUS LIFESCIENCES LTD.

15 |ITA 627/AHD/2025 | 2021-22 |[A] ZYDUS LIFESCIENCES LTD.

16 |ITA 971/AHD/2024 | 2012-13 |[A] ABEER TEXTILE PRIVATE LIMITED

2 | yogs ;Lg /2024 | 2021-22 | [D] JIO PLATFORMS LIMITED
18| 1770/ ﬂ‘; /2024 | 2021-22 | [A] JIO PLATFORMS LIMITED
19 | yoge i /2025 | 201819 | [D] PAYAL MANAN SHAH
20 | CO 65/AHD/2025 | 2018-19 | [A] PAYAL MANAN SHAH
R [p— ;L’E‘) /2025 | 2012-13 | [A] NIRAJ JAIDEV ARYA

22 |ITA 198/AHD/2026 | 2023-24 | [D] GUIJARAT INDUSTRIAL DEVELOPMENT CORPORATION -

23 | ITA 270/AHD/2026 | 2012-13 | [A] GUIARAT INDUSTRIAL DEVELOPMENT CORPORATION

24 |ITA 271/AHD/2026 | 2013-14 | [A] GUJARAT INDUSTRIAL DEVELOPMENT CORPORATION

25 | ITA 23/AHD/2026 | 2022-23 |[A] GUJARAT INDUSTRIAL DEVELOPMENT CORPORATION ASS

26 | ITA 24/AHD/2026 | 2023-24 |[A] GUIJARAT INDUSTRIAL DEVELOPMENT CORPORATION  INCO f--_'-'

L -
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INCOME TAX APPELLATE TRI

NAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CR01

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
[A] EMERSON PROCESS MANAGEMENT (INDIA) PRIVATE LIMITED
1 | ITA 1022/AHD/2016 | 2011-12  |(SUCCESSOR-IN-INTEREST FOR ERSTWHILE PENTAIR VALVES & CONTROLS
INDIA PVT. LTD.) (SGM)
[A] EMERSON PROCESS MANAGEMENT (INDIA) PRIVATE LIMITED
2 | ITA2359/AHD/2017 | 2013-14 |(SUCCESSOR-IN-INTEREST FOR ERSTWHILE PENTAIR VALVES & CONTROLS
INDIA PVT. LTD.) (SGM)
[A] EMERSON PROCESS MANAGEMENT (INDIA) PRIVATE LIMITED
3 | TTA139/AHD/2019 | 2014-15 |(SUCCESSOR-IN-INTEREST FOR ERSTWHILE PENTAIR VALVES & CONTROLS
INDIA PVT. LTD.) (SGM)
16 | [A] EMERSON PROCESS MANAGEMENT(INDIA) PVT. TD (SUCCESSOR IN
4 | TIAZ0BHD/2020 | 2085496 |ieppsT FORPENTATR VALVES & CONTROLS INDLA PYT. LTD. (SGM)
17 | [A] EMERSON PROCESS MANAGMENT (INDIA) PVT, LTD.(SUCCESSOR IN
> | TAIGHAND/2021 | 201617 |TrnrsT FOR PENTATR VALVES & CONTROLS INDIA PYS LTD.)
6 | ITA 2604/AHD/2012 | 2008-09 | [D] TYCO VALVES & CONTROLS (INDIA) PVT. LTD.
7 | ITA 2615/AHD/2012 | 2008-09 |[A] TYCO VALVES & CONTROLS (INDIA) PVT, LTD.
8 | ITA 1701/AHD/2015 | 2009-10 | [A] GUIARAT STATE PETROLEUM CORPORATION LIMITED
9 | ITA 1702/AHD/2015 | 2010-11 | [A] GUIARAT STATE PETROLEUM CORPORATION LIMITED
10 | ITA 1703/AHD/2015 | 2011-12 | [A] GUIARAT STATE PETROLEUM CORPORATION LIMITED
11 | ITA 1887/AHD/2017 | 2013-14 |[D] M/S. DAHE) SEZ LIMITED
12 | ITA 1888/AHD/2017 | 2014-15 |[D] DAHEJ SEZ LTD.
13 | ITA 101/AHD/2019 | 2015-16 |[D] M/S. DAHEJ SEZ LIMITED
14 | ITA576/AHD/2025 | 2016-17 |[A] DEV PRAKASH NIHALANI
5 | [A] SHELL ENERGY INDIA PRIVATE LIMITED (FORMERLY KNOWN AS
15 | ITA592/AHD/2025 | 2016-17 | [A] SHELL ENERGY I i
16 | ITA881/AHD/2025 | 2012-13 |[A] RAJENDRASINH HIMMATSINH RANA
17 | ITA 1501/AHD/2025 | 2014-15 | [A] KAKHANI METAL PRIVATE LIMITED
18 | ITA 1512/AHD/2025 | 2017-18 | [D] GUIARAT INDUSTRIAL DEVELOPMENT CORPORATION
19 | ITA 1515/AHD/2025 | 2017-18 | [A] GUIARAT INDUSTRIAL DEVELOPMENT CORPORATION
20 | ITA 2333/AHD/2025 | 2017-18 | [D] GUIARAT INDUSTRIAL DEVELOPMENT CORPORATION
21 | ITA 2366/AHD/2025 | 2017-18 | [A] GUJARAT INDUSTRIAL DEVELOPMENT CORPORATION
22 | ITA 1603/AHD/2025 | 2018-19 | [A] GUJARAT INDUSTRIAL DEVELOPMENT CORPORATION
23 | ITA 1657/AHD/2025 | 2018-19 | [D] GUIARAT INDUSTRIAL DEVELOPMENT CORPORATION
24 | ITA 1054/AHD/2024 | 2018-19 | [A] GUIARAT INDUSTRIAL DEVELOPMENT CORPORATION
25 | ITA 2501/AHD/2025 | 2018-19 | [A] GUIARAT INDUSTRIAL DEVELOPMENT CORPORATION
26 | ITA 2600/AHD/2025 | 2018-19 | [D] GUIARAT INDUSTRIAL DEVELOPMENT CORPORATION
27 | ITA 1564/AHD/2025 | 2017-18 | [A] BHAVIKA APURVA SHETH
28 | ITA 1675/AHD/2025 | 2012-13 | [A] SHILPABEN KALPESHKUMAR PATEL




ME T. PELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CR01

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 |IT(SS)A 38/AHD/2023| 2017-2018 |[D] MAHESHKUMAR RAJANIKANT MANDALIA

2 | ITA 1504/AHD/2024 2018-19 | [D] AASHNA DEVELOPERS PVT LTD

3 | ITA 1505/AHD/2024 2022-23 | [D] AASHNA DEVELOPERS PVT. LTD.

4 | ITA 1395/AHD/2025 2013-14 | [A] DHARTIVARSHA ESTATE HOLDERS PRIVATE LIMITED

5 | ITA 2178/AHD/2024 2021-22 Iﬁéosszﬁgglﬁﬁggﬁmégcf{m?;;ym LIMITED (FORMERLY KNOWN AS
6 | ITA 380/AHD/2025 2017-18 | [A] JAYMINBHAI VINODKUMAR SURANI

7 | ITA 412/AHD/2025 2017-18 | [D] RAJKOT URBAN DEVELOPMENT AUTHORITY

8 | ITA 413/AHD/2025 2018-19 | [D] RAJKOT URBAN DEVELOPMENT AUTHORITY

9 | ITA 414/AHD/2025 2020-21 [D] RAJKOT URBAN DEVELOPMENT AUTHORITY

10 | ITA 1318/AHD/2025 2017-18 | [D] ADANI PORT AND SPECIAL ECONOMIC ZONE LTD

11 | ITA 1379/AHD/2025 2017-18 [ [A] ADANI PORTS AND SPECIAL ECONOMIC ZONE LIMITED

12 | ITA 1319/AHD/2025 2018-19 | [D] ADANI PORT AND SPECIAL ECONOMIC ZONE LTD

13 | ITA 1380/AHD/2025 2018-19 [ [A] ADANI PORTS AND SPECIAL ECONOMIC ZONE LIMITED

14 | ITA 1845/AHD/2025 2014-15 | [A] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
15 | ITA 1867/AHD/2025 2014-15 | [D] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
16 | ITA 1846/AHD/2025 2015-16 | [A] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
17 | ITA 1868/AHD/2025 2015-16 | [D] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
18 | ITA 1847/AHD/2025 2016-17 | [A] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
19 | ITA 1869/AHD/2025 2016-17 | [D] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
20 | ITA 1848/AHD/2025 2017-18 | [A] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
21 | ITA 1870/AHD/2025 2017-18 | [D] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
22 | ITA 1966/AHD/2025 2014 [D] DHARMDEEP COMMODITIES PVT LTD

23 | ITA 1967/AHD/2025 2014-15 | [D] DHARMDEEP COMMODITIES PVT LTD

24 | ITA 2011/AHD/2025 2017-18 | [A] SUDARSHAN STATUS CORPORATION

25 | ITA 2023/AHD/2025 2019-20 [ [D] AXIS BANK LIMITED

26 | ITA 2040/AHD/2025 2019-20 | [A] SUVARNABEN SURESHBHAI SHAH

27 | ITA 2215/AHD/2025 | 2013-14 |[D] M/S SCHAEFFLER INDIA LIMITED

28 | ITA 116/AHD/2026 2019-20 | [A] JITENDRA MOTILAL CHAWLA

29 | ITA 155/AHD/2026 2017-18 | [A] RATILAL RANCHHODBHAI PATEL & CO.

30 | ITA 235/AHD/2026 2016-17 | [D] BIHARIBHAI GOKALBHAI PATEL

TNT




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 07-MAY-2026 (THURSDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Assmt.

Year Assessee Name Remarks

Ly

Appeal Number

1 | ITA 169/AHD/2021 | 2016-17 |[A] SHELL GLOBAL SOLUTIONS INTERNATIONAL B.V (SGM)

2 | ITA 333/AHD/2022 | 2018-19 | [A] SHELL GLOBAL SOLUTIONS INTERNATIONAL B.V.

3 |ITA 1671/AHD/2024| 2020-21 |[A] SHELL GLOBAL SOLUTIONS INTERNATIONAL B.V.

4 |ITA 2159/AHD/2024| 2021-22 |[A] SHELL GLOBAL SOLUTIONS INTERNATIONAL B. V.

> |ITA 2299/AHD/2025| 2022-23 | [A] SHELL GLOBAL SOLUTIONS INTERNATIONAL B,V.
6 | ITA 87/AHD/2022 | 2017-18 |[A] ZYDUS HOSPIRA ONCOLOGY PVT. LTD.
7 |ITA 1521/AHD/2024| 2020-21 | [A] ZYDUS HOSPIRA ONCOLOGY PRIVATE LIMITED

8 |ITA 2123/AHD/2024| 2021-22 |[A] ZYDUS HOSPIRA ONCOLOGY PRIVATE LIMITED.

9 | ITA 660/AHD/2024 2017 [D] TORRENT PHARMACEUTICALS LIMITED

10 | ITA 581/AHD/2024 | 2017-18 |[A] TORRENT PHARMACEUTICALS LTD.

11 [ ITA 982/AHD/2025 | 2018-19 |[D] TORRENT PHARMACEUTICALS LIMITED.

12 | ITA 924/AHD/2025 | 2018-19 |[A] TORRENT PHARMACEUTICALS LTD.

13 | ITA 254/AHD/2026 | 2020-21 |[D] TORRENT PHARMACEUTICALS LIMITED

14 | ITA 276/AHD/2026 | 2020-21 |[A] TORRENT PHARMACEUTICALS LTD,

15 |ITA 1066/AHD/2025| 2021-22 |[A] TORRENT PHARMACEUTICALS LTD.

16 |TTA 1204/AHD/2025| 2021-22 |[D] TORRENT PHARMACEUTICALS LIMITED

17 |ITA 1756/AHD/2024| 2019-20 | [D] KUNJAL SHANI PATEL

18 (ITA 1754/AHD/2024| 2020-21 |[A] KUNJAL SHANI PATEL

19 (ITA 1757/AHD/2024| 2020-21 | [D] KUNJAL SHANI PATEL

20 |ITA 1755/AHD/2024 | 2022-23 |[A] KUNJAL SHANI PATEL

21 |ITA 1758/AHD/2024| 2022-23 |[D] KUNJAL SHANI PATEL

22 | ITA 540/AHD/2025 | 2023-24 |[A] DELOITTE HASKINS & SELLS CHARTERED ACCOUNTANTS LLP

23 | ITA 541/AHD/2025 | 2024-25 |[A] DELOITTE HASKINS & SELLS CHARTERED ACCOUNTANTS LLP

[A] LATE PRASHANTKUMAR DILIPBHAI PATEL BY L/R TORALBEN

24 |ITA 1006/AHD/2025| 2017-18 PRASHANTKUMAR PATEL

25 |ITA 1551/AHD/2025| 2012-13 |[A] PREMIER MILL STORES CO. PVT. LTD.

26 |ITA 2212/AHD/2025( 2017-18 [D] HAZIRA PORT PRIVATE LIMITED

27 (ITA 2305/AHD/2025| 2017-18 |[D] HAZIRA PORT PRIVATE LIMITED

28 |ITA 2586/AHD/2025| 2013-14 | [D] VASANI KIRANBHAI RAVIIBHAI




